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To,

Sub:-

Ref:-

Madam,

HE H TI I OU T w H TI(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Smti layashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

No.HC.VU-21/2OOS1 I toeo lA

Smti. Moushumi De,
District & Sessions ludge,
Bongaigaon.

,l^
Dated Guwahati, the \{ November, 2024.

Station Leave.

Letter No. DIB.I- 1 U 2024 I 6701, dtd. 1 1. 1 1. 2024

Yours faithfully,

et-
]T. REGISTRAR ruIGILANCE)

v -2 tloe

With reference to the above, I am directed to inform you that your prayer forstation reave permission, with the officiar ve;ici;,;, o*n co+ from the evening ofr4'rr'2024 ti, the evening of r5.r!.2024, i'.1'i"Ll.rt"d. The Addr.clM, Bongaigaon,in his absence, the sDJM(s), Bongaigaon, and in her riru'n.u, the Civil Judge (Jr. Div.)-cum_JMFC, Bongaigaon will remain in charge of your Court.nO Om." during your absence.

o
Copy to- 7l\- t-z\

-An"project Manager, Gauhati High Court


